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CENTRAL ADMINISTRATIVE TRIBUNA
PRINCIPAL BENCH /

C.A.NO.615/08
Hon'ble Shri R.K.AHOOJA, MEMBER(A)
New Uglhi, this 26th day of May, 1996
Vi) Beshadur
s/o Shrl Hari 51ngh
r/D - 78
Alaknanda Camp

Kalka
NEW D’LHI - 110 019, eo. Ppplicant

{Bgne)
Vs,

The Director Gensral

- Rrchaslogica2l Survey of India

Near National Museum

Janpath

NEW DELHI,

3uper1ntendlng Archaelogist

Rrchaelogical Survey of India

Dethi Circle

Safdarjang Tomb

New Delhi - 110 003, , es« Respcndaents

(None)
U RDE R(CGral)

None eppears for the parties even on seccond
cell, None had also appeared on the lsst occasion,
I therefore presume that the applicant is not -
interested in pursuing his OA, Aceordingly,

the Ok is dismissed for went of prosecution,

(R Ko RHUOJA )
MEMBE R( W)

Ng coste, -



